C. A No. 143 OF 2001
| TEM No. 33 Court No. 1 SECTION |V
AN MATTER

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Civil Appeal . No. 143/ 2001
SURI NDER SI NGH Appel lant (s)
VERSUS

Uuol. & ORS. Respondent (s)

( Prayer for interimrelief and office report )

Date : 12/05/2001 This Petition was <called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE B. N. Kl RPAL
HON BLE MRS. JUSTI CE RUVA PAL

For Appellant (s) S. K. Bansal, Adv.
Savitri Bansal, Adv.
Har bans Lal Bajaj, Adv.
For Respondent (s) Al taf Ahned, ASG

P. Par neswar an, Adv.
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UPON hearing counsel the Court nade the foll ow ng
ORDER

Stay confirned.
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